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THE MINISTER OF STATE IN THR
MINISTRY OF INDUSTRY AND
CIVii. SUPPLIES (SHRI B. P MAU-
RYA): (a) and (b). Prior permission
of the Reserve Bank of India under
Section 29 of the Foreign Exchange
Regulation Act, 1973, is required to
be obtained by all companies coming
within the purview of the said Sec-
tion to expand or diversify their in-
dustrial or other activities.

The applications received in this
regard by the Reserve Bank of India
are dealt with under the Guidelines
for administering Section 29, FERA
which have been laid gn the Table of
the Houses on 20th December, 1973.

Assistance to States for Impiementa-
tion of 20-point Programme

242. SHRI P. R. SHENOY:; Will the
Ministey of PLANNING be pleased to
state:

(a) whether any Central assistance
would be given to the States for im-
plementation of 20-point Programme
effectively; and

(b) if so, the nature and extent of
assistance?

THE MINISTER OF STATE 1IN
THE MINISTRY OF PLANNING
(SHRI 1 K GUJRAL): (a) and (b).
The implementation of the schemes
falling under the 20-point Economic
Programme has been accorded a high
priority in the plans of the States in
the current and next year. Apart
from the normal Central assistance
an advance plan assistance of Rs.
85.40 crores has been allocated to the
States in the current year for speed-
Sng up the progresg on certain selec-
ted irrigation and power projects. In
the Annual Plans of the States next
year, out of & total outlay of Rs 3531
croreg an outlay of Rs. 2143 crores has
been provided for the schemes falling
under the 20-point Economic Pro-
gramme. The financing and imple-
mentation of the 20-Point Economic
Programme is thus being taken care
of ax 8 part of the State Plans.
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Clerical Grade Examination conduct-
ed by Institute of Secretariat Train-
ing and Management

244 SHRI V. MAYAVAN: Will the
PRIME MINISTER be pleased to
state:

(a) whether some of the candidates
who had passed the Clerica] Grade
Examination, 1973 conducted by the





